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Title: The Minister of Parliamentary Affairs made a statement regarding the Government Business for the remaining part of
the 3" session of the 15t Lok sabha.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):
With your permission, Madam, I rise to announce that Government Business for the remaining part of the Session will
consist of:-

1. Consideration of any item of Government Business carried over from today's Order Paper.

2. Consideration of Resolution seeking approval to constitute a new Railway Convention Committee (15t Lok Sabha)
for determination of 'Rate of Dividend payable by the Railways to the General Revenues and other ancillary
matters'.

3. Discussion and voting on Supplementary Demands for Grants (Railways) for 2009-10.
4. Introduction, consideration and passing of the Appropriation (Railways) No. 4 Bill, 2009.
5. Consideration and passing of the following Bills:-

(a) The Competition (Amendment) Bill, 2009 to replace an Ordinance;

(b) The National Rural Employment Guarantee (Amendment) Bill, 2009;

(c) The National Green Tribunal Bill, 2009;

(d) The State Bank of Sourashtra (Repeal) and the State Bank of India (Subsidiary Banks) Amendment Bill,
2009; and

(e) The Payment of Gratuity (Amendment) Bill, 2009.
6. Consideration and passing of the Legal Metrology Bill, 2009, as passed by Rajya Sabha.

7. Consideration and passing of the Labour Laws (Exemption from Furnishing Returns and Maintaining Registers by
Certain Establishments) Amendment and Miscellaneous Provisions Bill, 2005, after it is passed by Rajya Sabha.

8. Consideration and passing of the Civil Defence (Amendment) Bill, 2009.
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SHRI P KARUNAKARAN (KASARGOD): Madam, I would request you to include the following items in the next week's
agenda:-



1. Kanhangad-Panathur Railway Line should be included in the next Railway Budget itself.

2. Endosulphan, a chemical pesticide which is dangerous to the human health, should be banned.

SHRI ADHIR CHOWDHURY (BAHARAMPUR): Madam, the following items may be included in next week's agenda:-

1. The preparation of Commonwealth Games as it is going to be held in the year 2010 which will consolidate the
position of India in the Comity of Nations.

2. Fund for Health Mela organized by the Ministry of Health in each Lok Sabha constituency should be enhanced in
view of the current pricing scenario.

SHRI PRABODH PANDA (MIDNAPORE): I would like to request you to kindly include the following subjects in next week's
agenda:

1. Adverse effects of BT cotton is a matter of deep concern for all the concerned, particularly the farmers. Therefore,
the long pending Seed Bill be brought before the House for discussion.

2. Water Management in the country is urgently needed particularly in view of the Global Warming and its impact on
the country.
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MADAM SPEAKER: Hon. Members, before we take up the Calling Attention, we have a motion and introduction of a Bill to
be taken up. If the House agrees, we take up Calling Attention after that.

SEVERAL HON. MEMBERS: Yes, please.



